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+[Tue MINISTER or COMMERCE

aNp INDUSTRY (Sarr MorarJi R

Desar) (a) Yes, Sir
(b) A statement 1s attached
STATEMENT

Steps taken to wmncrease the Produc-
tion and Export of Leech:

Production —(2) In order to mcrease
the production of leechies the Gov-
ernment of UP have taken steps to
cultivate this fruit 1n the lower valley
districts of Tehr-Garhwal mn addition
to the preoduction available 1n the
Dehra Dun District of the State

(b) As there was a good demand
for dehydrated leechies in the US A
the Mmastry of Food and Agriculture
had requested the Governments of
UP and Bihar to explore possibili-
ties of dehydration of this fruit A
scheme has been prepared by the
Directorate of Marketing and Inspec-
tion of the Mmistry of Food and
Agriculture to set up a pilot plant for
dehydration of leechies at Saharanpur
Fruit Research Station :n the UP A
similar offer has also been made by
the Ministry of Food and Agriculture
to the Government of Bihar for ins-
talling a pilot plant for the dehydra-
tion of leechies 1n that State

Export—In order to develop mar-
‘kets m foreign countries for Indian
leechies we had asked our Commer-
cial Representatives in the USA
and certain European countries such
as UK, West Germany, France,
Sweden, Switzerland, etc, to explore
possibilities of marketing this fruit in
those countries Samples of dehydra-
ted leechies were also sent to these
Missions by the Government of UP
In response to this, information was
received from our Commercial repre-
sentative 1n Switzerland that importers
mn that country were more interested
1n the leechies i1n syrup and not 1in a
dehydrated form ]
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+INUMBER OF PERSONS WHO APPLIFD
FOR Visas FROM Goa

170 Sert P N RAJABHOJ Will
the PriME MINISTER be pleased to
state

(a) the number of persons who
apphed for visas to come to India
from Goa during the last year, and

(b) the number of such persons
whose applications were rejected?]

TIW W qqr F3faw v @t
(st @ETwE A7E) (7)) #AR
(=) fred @, T & 9E W
AT &Y AW 7 AT ()
F fou afsrar € oY 1 voso @MY A7
T @ F A ML |

+[Tue PRIME MINISTER AND
MINISTER or EXTERNAL AFFAIRS
(SRt  JAwAHARLAL NEHRU) *+ (a)
and (b) Last Year, 9225 persons
applied for permits to come to India
from Goa Applications of 7070 per-
sons were rejected ]

IMPORT OF ANTIMONY ORE

171 Mouvrana M FARUQI wWill
the Minister of COMMERCE AND INDUS-
TRY be pleased to state

(a) the quantity of antimony ore
mmported mto India during the years
1954 and 1955, and

(b) the names of the -countries
from which 1t was imported?

4+[ ]English translation.



713 Written Answers

Tee MINISTER or COMMERCE
AND INDUSTRY (SHr1 Moraryr R.
Desar): (a) and (b). Information is
not available, as imports of antimony
ore are separately recorded in the
import statistics only from January
1857 onwards.

LOANS SANCTIONED BY THE NATIONAL
INDUSTRIAL DEVELOPMENT CORPORA-
TION LIMITED

172. Serr M. VALIULLA: Will the
Minister of COMMERCE AND INDUSTRY
be pleased to state:

(a) what is the total amount of
loans sanctioned by the National
Industrial Development Corporation
Ltd. so far in the year 1957-58;

(b) how many applications for loan
have been received by the Corporation
during that period and what is the
total amount of loans asked for; and

'(c) what is the number of applica-
tions on which loans have been sanc-
tioned?

Tae MINISTER or COMMERCE
AND INDUSTRY (SEr! MorarJ: R.
Desal): The information desired by
the hon. Member is given below:—

Jute Cotton

Mills Textile

Muills
(a) Total amount of loans
approved by the Na-
tional Industriul De-
velopment Corporation
mn 195%-58 (Rupeesn

lakhs) . . . 1,05 2,12

(b) (4) Number of applica-
tions for loans received
by the Corporation 1n
1957-58 . . . 9* 14
(1) Total value of such
applications (Rupees 1in

lakhs) . . 2,06 8,13
(c) Number of applications

on which loans have

been approved by the

Corporaton in 1957-58 6 7

*including 4 revised applications.

In the same period, the Government
has sanctioned to the N.LD.C. Rs. 26
lakhs under the loans scheme; the
other cases are under consideration.

[ RAJYA SABHA ]

to Questions 714

CENTRAL ASSISTANCE TO STATES UNDER
THE Low INcoME GRour HousING
SCHEME

173. Serr M. VALIULLA: Will the
Minister of Works, HOUSING AND
SuppLy be pleased to state:

(a) which of the States have sought
Central assistance in 1957-58 for their
Low Income Group Housing Scheme;

(b) the amount sanctioned for each
State; and

(c) the amount so far disbursed to
each State?

Tue DEPUTY MINISTER or
WORKS, HOUSING anp SUPPLY
(Surt ANt K. CHANDA): (a) to (¢)
A statement is laid on the Table
of the Rajya Sabha. [See Appendix
XVIII, Annexure No. 26.]

MEMORANDUM BY THE RESIDENTS OF
KorLA MUBARAKPUR
174. Surt M. VALIULLA: Will the

Minister of Works, Housing aAND Sup-
PLY be pleased to state:

(a) whether Government have
received any memorandum from the
residents of Kotla Mubarakpur

demanding more facilities for the
tenants;
(b) if so, what are the facilities

they have asked for; and
(c) which of their demands have
been met?

Tue MINISTER or WORKS, HOUS-
ING anp SUPPLY (Smrr K. C.
REDDY): (a) A representation from
the Tenants’ Welfare Association,
Kotla Mubarakpur, has been received
by the Government.

(b) and (e). So far as this Minis-
try s concerned, the representation
contains suggestions for relief in the
matter of ejectment of tenants and
confrol of rents. The matter is under
active consideration of the Govern-
ment.



